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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) Details of total credit (loans and advances) of the Non-
Banking Financial Companies (NBFCs) for the last three years, as at the end of
March, are as under.

(Rs. in crore)

2010 2011 2012 (provisonal)

461321 586,093 763,825

(b) and (c) Reserve Bank of India (RBI) has de-regulated the interest rate
charged by the NBFCs on loans and advances. However, vide its circular dated
24.03.2007, RBI has advised the NBFCs to lay-out appropriate internal principles and
procedures for determining interest rates, processing and other charges. Further,
vide its circular dated 02.01.2009, RBI has also advised the NBFCs that the Board of
each NBFC to adopt an interest rate policy for determining the rate of interest to be
charged on loans and advances taking into account the relevant factors, such as,

cost of funds, margin, risk premium, etc.

RBI has also stipulated, vide its circular dated 02.12.2011, an interest cap on
individual loans for all Micro Finance Institutions (MFIs) at the rate 26% per annum
to be calculated on a reducing balance basis.

Women self help groups

231. SHRI AVINASH PANDE: Will the Minister of FINANCE be pleased to
state:

(a) the number of Women Self Help Groups (SHGs) that have been created
with the help of NABARD in the last three years, State-wise;

(b) whether Government has taken steps to ensure backward linkages of
these SHGs with technology and credit resources, if so, the details thereof;

(¢) whether Government has taken steps to ensure forward linkages of
these SHGs with market, if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to (d) Details of State-wise SHGs with outstanding savings
bank account at the end of March 2009, March 2010 and March 2011 are given in
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statement (See below) NABARD has mentioned that about 80% of the SHGs are
Women SHGs. In order to encourage backward linkage of the Matured SHGs,
NABARD conducts a Micro Enterprise Development Programme (MEDP) which
focuses on skill up gradation, development of livelihoods and venturing into micro
enterprises by members of matured SHGs. During the year 2011-12, 1,914 MEDPs
were conducted for 56,292 members on various location-specific farm, non-farm and
service activities. For forward linkage NABARD extends grant assistance for setting
up of marketing outlets, known as 'Rural Mart', at district and sub-district level by
Producers Groups, SHGs and their federations, activity groups, farmers' club, etc., for
marketing farm and non-farm products including products of rural SHGs/rural
artisans/handicraft sector. The support is intended to cover the risks involved in the
initial stages or rural retail marketing. 465 rural marts with a grant support of Rs.
490.34 lakh were sanctioned cumulatively as on 31st March 2012,

Statement
Progress in formation of SHGs

Savings of SHGs-State-wise position as on 31 March 2009, 2010 and 2011

SI.  Region /State As on 31 As on 31 As on 31
No. March 2009 March 2010 March 2011
1 2 3 4 5

Northen Region

1.  Haryana 33257 36762 35319
2. Himachal Pradesh 41744 50182 53113
3. Punjab 39155 435005 40919
4. Jammu and Kashmir 2349 4366 5569
5. Rajasthan 192479 213295 233793
6. New Delhi 2014 2191 3095
7. Chandigarh NA NA 964

ToraL 310998 351801 372772

Northern Eastern Region
1. Assam 180996 218352 245120

2. Meghalaya 9625 11787 10653
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1 2 3 4 5
3. Nagaland 6057 5926 9866
4. Tripura 22811 31349 34312
5. Arunachal Pradesh 5148 6418 7079
6.  Mizoram 4230 5097 4592
7. Manipur 9474 10831 10306
8  Sikkim 1752 2428 2811
ToraL 240093 292188 324739

Eastern Region

1. Bihar 130005 140824 248197
2. Jharkhand 49753 79424 87205
3. Odisha 441960 503172 521152
4. West Bengal 609439 647059 666314
5. A and N Islands (UT) 2478 3763 4750

ToraL 1233635 1374242 1527618

Central Region

1. Chhattisgarh 112982 113982 118167
2. Madhya Pradesh 173725 178226 153817
3. Uttarakhand 34302 43997 44295
4. Uttar Pradesh 391906 429760 470157

Totar, 712915 765965 786436

Western Region

1. Goa 5892 6745 7926
2. Gujarat 105046 168180 192834
3. Maharashtra 685324 770695 760161

ToraL 796262 945620 960921
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1 2 3 4 5

Southern Region

1.  Andhra Pradesh 1280900 1448216 1466225
2. Karnataka 457389 534588 564545
3.  Kerala 358863 394197 493347
4. Lakshadweep 164
5. Tamil Nadu 730092 826710 943098
6. Puducherry 19723 22081

Totar 2827244 3223434 3489460

Granp Totar 6121147 6953250 7461946

New services for banks priority area

1232. SHRT RAMCHANDRA PRADAD SINGH: Will the Minister of FINANCE
be pleased to state:

(@) whether it is a fact that it is being contemplating to add certain new
services in the priority arca carmarked for the banks;

(b) if so, the facts in this regard and the details of these new services;

(¢) whether the decision has also been taken to provide loan amount under
these services; and

(d) if so, the ceiling of loan amount?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to (d) The Reserve Bank of India (RBI) has, revised its
guidelines on Priority Sector Lending (PSL) on 20.07.2012. The revised guidelines are
available on the website of RBI at www.rbi.org.in. The details of important changes
in the activities included in the revised Priority Sector Lending guidelines are as
under:

* Opverall target under priority sector is retained at 40 per cent. The targets
for both direct and indirect agricultural lending are kept unchanged at
13.5 per cent and 4.5 per cent of Adjusted Net Bank Credit, respectively.

+ The following important activitics, among others, form part of priority
sector lending as per the revised guidelines:

* Loans to Micro and Small Service enterprises up-to Rs. 1 crore and
all loans to Micro and Small Manufacturing Enterprises.

+ Original notice of the question was received in Hindi.



